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season, from June to August. And it
starts again from about the 3lst
August or so. We shall try to see
that it is resumed in time,

Shri Nath Pai: Is thcre any truth
in the impression which is gaining
ground and -currency, and which is
being expressed in a large section of
the Marathi press that the company
has renewed its threat to suspend
the lines becausc when it threatened
in December last to suspend the lines,
an assurance was held out to them
that their demand for increasing the
fare would be considered after the
elections?

Shri Raj Bahadur: There is no
question of elections in this Over and
over again, this insinuation has been
made But I would likc to repudiate
it. The point is, as has becn pointed
out by the hon. Member who sits
behind me, that we have got to take
into account the difficulties of the
travelling public as well. They want
that the fare should be decrecased,
while the company wants that it
should be increased, and, therefore,
we are trying to strike a balance
somewhere.

Short Notice Question and Answer

Rail-Bus Collision near Dhanbad
.|.,
[ Shri P. R. Chakraverti:

S.N.Q. 3.{ Shri Raghunath Singh:
| Shri P. C. Borooa:

Will the Minister of Railways be
pleased to state:

(a) what are the latest reports
relating to the number of casualties
resulting from the bus-train  colli-
sion near Dhanbad level crossing;

(b) what arrangements have been
made to hold an enquiry into the
incident and the steps Government
propose to take in this connection;

(c) whether any relief has been
granted to the victims of the acel-
dent;
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(d) if so, in what form and to what
extent;

(e) when do Government propose
to place before the House findings of
the Enquiry Committee;

(f) whether Government had
received earlier representations from
the people of Dhanbad with regard
to the difficullies experienced by
them and suggesting the adoption of
some improved methods in guarding
against such mishaps; and

(g) if so, whether Government
have taken any decision with regard
to the same?

The Deputy Minister in the Minis-
iry of Railways (Shri Shahnawaz
Khan): (a) Out of 46 persons involv-
ed in the accident 18 have died. 20
sustained grievous injuries and 8
minor. Three of the 28 injured per-
sons left the hospital on risk bond
at their own request and sesven per-
sons have been discharged by  the
hospital. The remaining 1§ p rsons
are still undergoing trcatment in the
hospital.

(b) A Scnior Officers’ Joint Enquiry
has been in progres since 27-4-62.
Siutable action will be taken accord-
ing to the conclusions and recoms-
mendations of the Enquiry Committee

(c) Yes, Sir.

(d) Rs, 2,430 have been paid in
cash as er-gratia to the next of kin
of two of the dead persons and all
seriously injured persons of limited
means. Frece medical aid is also
being given to all the injured per-
sons.

(e) There is no such proposal so
dar.

(f) No

(g) Does not arise, However the
work to construct an over-bridge at
the level crossing has already been
included in the works programme for
1962-63.
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Shri P. R. Chakraverti: Is it a fact
that this form of accident involving
runaway wagons has occurred more
than twice during the last twelve
months?

Shri Shanawaz Khan: 1 require
separate notice.

Shri P. R, Chakraverti: Is it a fact
that near the railway crossing at
Dhanbad towards the goods wagon
shed therc is a sharp bend which
obstructs sight from the level cross-
ing, and light arrangements are nced-
ed to avoid such dangers?

Shri Shahnawaz Khan: At this
level crussing, the visibility was good
and vis. 1 was not obstructed in any
way.

Shri P. C, Borooah: May I know
whethb:  the accident is considered to
have been caused  due to direliction
of duty on the part of the railwav
employees?

Mr. Speaker: The inquiry will
show whether that is so.

Shri Nambiar: The other day 1
asked whether that gate had a bell
or a ‘phone. The information was to
be supplied to us. May I know whe-
ther that information is available,
because this is a very important fac-
tor in determining the actual cause
of the accident?

Mr, Speaker: The
‘have to find that out.

Inquiry will

Shri Nambiar: I only want the
information as to whether there was
a bell or ‘phone or not.

Shri Shahnawaz Khan: Precise
information has not yet been made
available. But I might tell the hon.
Member that it is a manned level
crossing. But this accident took
place when the gate was opened,
when no train was expected to arrive;
only the coupling broke and the
wagons rolled back. That was what
led to the accident.

Shri Nambiar: My question was
specific. It is known that this is a
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manned gate. My question is whe-
ther there was a bell or ‘phone for
that manned gate. That is a very
mmportant factor.

Shri Shahnawaz Khan: The infor-
mation is being collected.

Shri S. M. Banerjee: Since the
casualtics are quite a large number
and it is a major accident, may I
know whether even after this inquiry
there will be a judicial inquiry to go
into the causes of this accident?

Mr. Speaker: That has to be seen
afterwards.

Shri Shahnawaz Khan: A senior
scale officer is making the inquiry.
Thau should suffice.

Shri P. R. Chakraverti: Do Gov-
crnment think of introducing some
mechanical safeguarqd against the
danger of wagons rolling down the
track in the process of shunting or
ontherwise?

‘Shri Shahnawaz Khan: We have a
safeguard there. When shunting is
being done, the points at a particular
site arc set for the slip siding so that
if the wagons roll back, they are
automatically taken to a dead end
where they derail.

Shri Priya Gupta: May 1 Kknow
whether on the level crossing itselt
the gradient continues and whether
as per the terms this gate is to be
kept closed when there is no traffic?
Also what class of gate was it and
what were the duty hours as per the
roster drawn according to the emp-
loyment regulations for the gate man
there?

Shri Shahnawaz Khan: It is a very
busy gate. It is an ‘A’ class type
gate. The number of hours of duty

is 8.

Shri Priya Gupta: I also asked
whether the gradient of the railway
line continues up to the point of the
level crossing and was it' not required
that the gate should be closed even
when there is no traffic from outside
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and it is opened only when traffic
comes,

Shri Shahnawaz Khan: Traffic was
there. That was why the accident
took place. I admit there is a slight
gradient.

Mr. Speaker: The question is whe-
ther this crossing is of such a nature
that it ought to remain closed unless
there is some traffic coming.

Shri Shahnawaz Khan: No. As I
submitted, it is a very busy level
crossing and when trains are not
passing, it has to be kept open.

Shri Priya Gupta: Does the gradient
continue up to the level crossing?

Mr, Speaker: Order, order. I am
passing on to the next item.

WRITTEN ANSWERS TO QUES-
TIONS
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Harnessing of Narmada Waters

%390. Shri Vidya Charan Shukla:
Will the Minister of Irrigation and
Power be pleased to state:

(a) whether it is proposed to set up
an autonomous authority to under-
take work of harnessing waters of
Narmada and generate power on re=-
gional basis;

(b) whether State Governments
concerned have accepted this propo-
sal: and

(¢) by what time this authority is
likely to come into being?

The Minister of Irrigation and Power
(Hafiz Mohammad Ibrahim): (a) Such
a proposal has been under considera-
tion.

(b) The State Governments con-
cerned have agreed to the Central
Government examining such a propo-
sal.

(c) The Government of India bave
decided to appoint an Officer on
Special Duty to work out the details
of the scheme and the authority to

be set up after discussions with the
State Governments directly concern-

ed as well as those in the region. He





